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. JAGESH DESAI):

Statement

THE  VICE-CHAIRMAN (SHRE
Whatever he wanted
to say, he has already said.
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Flood Situation in Assam and
' West Bengal

THE VICE-CHAIRMAN (SHRI
JAGESH DESAL): Now, Mr. Bha]an Lal
to make his statement.

SHRI PARVATHANENI UPENDRA
(Andhra Pradesh) We can take it up
tomorrow,

THE  VICE-CHAIRMAN (SHRI
JAGESH DESAI): He has aiready made
the statement in the Lok Sabha.
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There cannot be any point of order.
Now, the Minister.to make the state-
ment,

[The Vice-Chairman (Shri H. Hany-
manthappa) in the Chair.]

THE MINISTER OF AGRICUL-
TURE (SHRI BHAJAN LAL): Sir,
Assam hag  experienced successive
waves of floods during the months of
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May, June and July. The latest wave
of floods has started since 20th Au-
gust, 1988. The rainfall in the catch-
ment areas of Brahmaputra has been
very heayy from 22nd August on-
wards. During the five days from
22nd to 26th August, 1988, Pasighat
recorded 1168 MMSs, Teju record-
ed 625 MMs and Dola recorded
312 MMs. Consequently, the river
Brahmaputra received very huge in-
flows and has been rising very rapidly.
On 26th August, 1988 at 6-00 P.M. the
river touched a level of 106.31 Melres

"at Dibrugarh as agains{ the highest

flood level of 105.97 Metres recorded
during last year. This was 2.11 Me-
tres above the danger level of 104.29
Metres. However, with the decrease
in rainfall in the catchment area, in-
flow is getting reduced and the water
level has started receeding. The }e-
vel recorded at Dibrugarh today morn-
ing wag 105.72 Metres.

The entire mass of water is flowing
from Upper Assam to the Western
parts of the State causing damages all
along the river course. Parts of Gu-
wahati town on the western side have
aléo been inundated. The places fur-
ther downsiream: Guwahati along the
river course. will also experience the
effects of these floods as the wafer
flows further down.

Serious damage was apprehended in
Dibrugarh on account of rising flood
waters gince the town is situaled near-
ly half a metre below the danger les
vel (104.20 metre) of the river at this
point. The vast sheet of ‘water was
held back hy a system of dykes and
embankments. Arrangements for
evacuation of people in the low lying
areas were made by the State Gov-
ernment and round the clock vigil gver
the flooded banks has been mounted.
The Army is also assisting the civic
authorities in maintaining the dyke
and other rescue and ~ relief opera-
tions. Wherever seepage of water was
noticed the bunds have been sireng-
thened by sandbags and spurs. Peo-
ple have also been evacuated from
low lying areas and transported to re-
lief camps.
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Road links between Guwahati and
Upper Assamy on the one side and
West Bengal on the other have been
disrupted as several places. The Na-
tional Highway 37 linking Guwahati
and Upper Assam breached at Bura-
pahar. NIH 52 connecting Assam and
Arunachal Pradesh ig also disrupted
at Gohpur and Dhemaji. NH 31 con-
necting West Bengal to North East is
disrupted near Dhubri at Bilasipara
and also Kashikotra near Bongaigaon.
The road bridge near Raiganj on NH
34 has suffered breaches due to sink-
ing of {ts two piers. The Guwahati-
Lumdig metre gauge railway line has
been affected. Information regarding
further damage is likely to be receiv-
ed as the floods recedes and commu-
nication are restored.

The production and movement of
petroleumy products has also been
affected. The crude oil production has
been affected. The UHF station at
Dhubri was also switched off as a re-
sult of flooding of Dubri.

At the instance of the Prime Minis-
ter, I had made an extensive aerial
survey yesterday covering the affected
areas on both the banks of river
Brahmaputra from Guwahati upto
Dibrugarh and Inspected the dyke at
the outskirts of Dibrugarh town. 1T
visited some of the relief camps where
people who have been moved to safe-
ty are being housed and are being
taken care of. A large number of ha-
bitations along the river course have
, been inundated and Guwahati town
hag also been water-logged in certain
parts like Shantipur, Fancy Bazar, etc.

I had defailed discussions with the
Chief Minister of Assam and others
concerned regarding the floog situar
tion and relef operations. . .

According to the assessment made
by the State Government, 8770 vil-
lages, covering an area of 42.23 lakhs
ha,, have been affected. The povula-
tion affected by these floodg is 56.72
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lakhs. Crops have been affected over
an area of 11.26 lakhs ha. Fighteen
lives have been lost and 2700 animals
have died. The State Government
have opened 500 relief camps and are
taking care of 2.24 lakh people in
these camps.

The Government of West Bengal
hag reporteq that 785 villages cover-~
ing an area of 1.5 lakh ha., were
affected ag on 25th August, 1988.
Crops have been affected over an area
of 55,000 ha. The population affeeted
is 1.75 lakhs. One persd® and 8 cat-
tle heads are reported tofhave died.
Twentysix relief camps with 1503 peo-
ple are in existence. I propose to
undertake an aerial survey of the
affected areas of West Bengal tomor-
row, because I could nof visit these
areas yesterday due to bad weather.

The State Govermments of Assam
and West Bengal have 3° margin
money of Rs. 7.25 crores and Rs. 23.73
crores respectively for undertaking
immediate relief measures. The Govw
ernment of Assam: had askeg for addi-
tional allotment of foodgrains for tak-
ing up relief measures. 5,000 metric
tonnes of rice has been allocated for
this purpose immediately.

The Government of Assam have ask-
ed for additlonal financial assistance.
They have been requested to indicate
the details regarding utilisation of the
margin money and also present a me-
morandum giving the details of the
damages to enable the Government of
India to depute a Central team for as-
sessing the financial assistance requir-
ed.

i

The present flood situation in Assam
and West Bengal is certainly causing
concern and I would like to assure the
House that all agsistance will be ex~
tended to the State administration and
the people of the area most expedi-
tiously,

Wt dto wEATCTI W (ave
S2W) : AW, 7 AT s
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The Union Agriculture Minister, Mr.
Bhajan Lal, made a remark that all
non-Congress (1) Governments  were
- tenants of the Central Government,
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SHRI SUKOMAL SEN (West Bengal):
Sir, this is a very serious matter Assam and
‘Werst Bengal are having floods of formidable
dimension, I feel that ai the fag end of
the day at almost 8 Oclock, it is not possi-
ble to have a proper discussion on the sub-
ject. Moreover the Minister has not been
able to visit West Bengal also. So I pro-
pose, first of all let the Minister complete
his visit to West Beﬁgal tomorrow and
after thyt the Chair may allow a full-
fledged discussion in the shape of a Calling
Attention or n Short Duration Discussion
on the flood situation, because we want to
express our opinion thoroughly on it and
not just svek small clarifications at the fag
eng of the dav. This is my first proposal.

Then aimost all these facts are available
in the press reports, Nothing new has been
said i the statement. But I would like
to know from the hon, Minister. since he
has visited Assam.and floods have played
havoc in the whole of Assam and for the
last few days we have been reading reports
in the newspapers about the floods in
Assam_ what the Centre proposes to do.
The Minister has said what the State Gov-
ernment is doing to give relief tp the
people, ‘That is what he has stated here
abour Assam and only 5000 métric tonnes
of rice have been alloeated tq Aqsam. for
relief measures. But for floods, nmuch
more relief is necessary for the marooned
people. Not only rice or wheat, but other
thines like tarpaulin sheets, medicines are
necessary. Then floods is followed by epi-
demics, Everybody knpws whenever there
is flood. there are maov diseases which
break out among the marooned and flood-
affected meople. Nothinp is mentioned
about the other measures whether this
type of assistance like shelter‘ medicines,
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‘clothing etc. is being given, because many

people have lost their homes and hearths.
What will happen to them? Will people have
to depend on the State Government for re-
liep measures? The State Government has
a sum of Rs.7.25 croreg as margin money.
With that little relief is possible. What is
the Centra] Government doing to rush re-
lief to the marconed people of Assam.

Then he has said that the State Govern-
nent will prepare a memorandum and gend
it to Central Government and the Central
Government will send 3 team to investigate
those things. This will take much time.
By that time many people will have lost
their lives. So what is the Government try.
ing to do save the people of Assam?

About West Bengal, almost nothing is
mentioned there. I do not blame the

Minister becausz .he has not beey able to

visit West Bengal to assess the floods situa-
tion, But I would like tn know from the
Minister, since reporty are there in the
newspapers that it is a serious type of flood
which has affected the northern parts of
West Bengal whether the Government has
thought about sending relief like rice, wheat,
madicines, clothing or tarpaulin sheets etc.
which are necessary for the flood marooned
people. I would like to know whether the
Government has drawp up any scheme like
that,

Thirdly, why I want this to be discussed

as a Calling Attention Motion is that every
vear sometimes it is drought, sometimes it
is floods. So I would like o know frm
the Government whether for prevention of
floodg or minimising the possibilty of floods
in flood-prone areas like Assam northern
parts of Bengal, some perts of Bihar and
Uttar Pradesh, the Government hag made
a Master Plan fo minimise or prevent these
floods. Every time sending some relief
and people dying is po solution. So T wang
to have a clarification from the Minister on.
this,

My last point is there was a press
statement about My Bhajan Lal’s remark in
Guwahati, that he hag said that State Gov-
ernments are tenants of the Centra] Gov-
ernment, That hag enraged the people not
only in Assam but through out the countr.y

a2
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It is an insult to the people, the electorate,
because it is their right to have a Goverp-
men¢ of their own choice, whether jt is
Congress or non-Congress. I want to know
whether the Minister has actually made
such 3 remark and, if so, why so, because
it is a remark most humiliating and insult-
ing @ot only to non-Congress Governments
but to people who have voted this Govern-
ment to power.

DR. YELAMANCHIL] SIVAJ[ (Andhra
Pradesh): Honourable Vice-Chairman_ Sir,
the statement made by the honourable
Minister, Mr, Bhajun Lal, is true to  his
nature and every time he is making it a
practice in that we are not any wiser after
listing to the wise speech of the honcurable
Minister. The newspapers reported much
more The UNI report of yesterday men-
tioned that the number of casualties is as
high ag 36, bur the Minister’s statement
says that it is much less. As far as West
Bengal is concerned, the UNI report says
_that five people were drowned, including a
Congress (I) Gram Panchayat member.
The allotment of rice is 5,000 metric
tonnes. 'The number of affected people in
Assam 1s as high ag 56,72 jakhs. This
means, per capity it amounts to less than
one kilogram, and what a meagre quantity
it is! T think, if the Government goes at

. thig snail’s pace, it will be very difficult.

The other thing is, for every calamity 1
do not blame Rajiv Gandhi, I do not blame
Bhajan Lal or anybody else. It is a natural
calamity. Many people are dying, whether
it i3 a cyclone or flood oy earthquake, but
I don't know why they are underplaying the
figure of casualties while newspaper reports,
even Governmeny media peports say that
the number iz much more. If it reflects
the true picture, then sufficicnt help may be
"~ extendeq by the people all over and many
international agencies like WHO or the Red
Cross or whatever it mav be may come for.
ward fo help, and we may also seek their
assistance. But there is no point in under-
playing the number of casualities and other
thmgs

Sir a Central team is supposed to visit
that place. Every year, at least half or
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one-third of the population is being affected
by some natura] calamity or other, In these
naturaj calamities the present system is
thg State Governmtnt prepares its own re-
port based on the survey of the IAS officers,
The report comes to the Centra] Govern-
ment, then the Central Government sends,
a team the team goes, with all eyes for
four or five hours and they come to their
own conclusions and give a report. That
report comes once again fo the Central
Government, it goes to the Planning Com-
mission, it goes to a Sub-Committee and
finally, it takes some time when in June
or July, when the drough; is in full swing
in the country. So, what I suggest to the
honourable Minister as well as the Govern-
ment is, let the Ceniral Government take
up the entite matter of relief, whether it is
cyclone flood or drought whatever it is.
When such a large section of humanity is
affected-—every year, something like 20/
or 30 crores of people are affected—it is
no Jonger a regiona] problem; it is 5 na-
tional problem. When you are advancing
money, it naturally cuts intoe the Plan ex-
penditure of the State Governments for the
coming five years and to that extent deve-_
lopment of the States is affected So in-
stead of all these things why don’t you put
up some squares to tackle cyclones, floods,
droucht and such other natural calamities
and see that relief measures are taken up
on a war footing?

Sir, my friend hag mentioned about this
tenants’ business. I don't think this re-
mark is in good taste. Already the rela~
tions between the Centre and the State
Governments are grained. In more than,
12 States, non Congress (I) Governments
are in oflice and T hope, and T am sure_in
the coming elections in all the States as
well as at the Centre, the Congress will be
truleq out, T would like to advise Mr.
Bhajan Lal not to utter such things, Thank
you,

THE-VICE CHAIRMAN (SHRI H.
HANUMANTHAPPA. Why are you using
this occasion alsg for that?

8.00 p.m.

SN IR wadgw fwg o WIEER,
HEr SY F FATW KT 9z H OF
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qrey 7q0 AT GIFIR &1 gar 2
oY wEr g0 ET a1ANT w0 Ear
g1 @Y A F 240 FUE g7q7 Fifqe
RAY F0 TAC FAW @Y SR ¥ fg
. Tg zafac <@ sar g 5 oaemE
FXE qfd o7 ST BT qk T
g7 @ &1 wgz faw 9% aifw
AT AL & qC® IR0 & |
2| ¥ A=¢ § Iq GX A &S
P ART & ) IAFT FABR § &
TTA¥E FY, WA GIET F dar
W AT ot dm Wt @9 R oas
T 1 AR R F W R FgF
FX T A T IGR AW GERE F
FFY & 1 W WIHIT IR WUN
g ¥ foe 2fr & & <207 seatat
¥ 7z Jar g« fFar &\ agi a= dae
1 aeqF §, WA N 23.75
w3 wifaw |9 &1 TV QT g7 ¥
gor f& andr afse ydy v aar
g &1 FGA AT IO AT @A gHl
AT FE & uwiwe feagrsy
F¥ AT THITE I TG GAC A
auw%w@rﬁr‘w@rwqmaz
& WIR . @A F0f gy, 23,75
FO3 a1 & gw § § fraar @d @
T AR GE g A gAn, A
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7 sg 97 @9 AT gL qg THIST
wfY &7 o gewy arg A F 1 AY wqr
TF18T A1 gL M TF WA
AFAR gAr g TEFT ATTA  FAIHT
WRE FXFR AT K | 47 ITAT TE
armxr faar f5 sai #Y Aga gm
va¥ aig far ¥ wee q2o da =g
g wfr AT T wET gudy
fediZ &l W ¥R *), g9 AT
qF g@ far ¥ oewar FT
aifs 3@ ® g0 a o, fedr wwT
¥ Fe%r TR

fa‘m St ¥ va mm W fagn
F art § 9% fear fagre & FmEw-
T G wAT Y W F 1 IW
fa ot @ S ¥ agige wgr fa
giFgl § &% T AN F 5 AwS
SEE oY §Y gFA | AN FI 9T HiwS
F T AT QO WA g9 AGF
FIET ) f9ge F AFS FIRHF ar
fr 281 wea g% & « A ¥BAT §
281 af afew 2 ok g€ § wmalg
283 MY #T @I agl 9T A4v
AT 90 3@ T | AR AEw R I
... (swEwr) ;g A oA
a2 fagred faarfe™ ¥ sura
7Y St T S A ¥ o§ sy gr mix
st @y 9, Toa ffaew q, arfa
fraad oft off A 1 IR T IER
2gr 1) QO J@wTd I9 @Y g, IO
WAl FLA AT W § qUF ag fwdr
gFIT FY feFwy A &

e, ¥ I IBA F oY gy
qri wey  wgET ¥ 93T R |
IEFTIRT BAME WER T TaEAw far O
fr #rA ¥ fa ¥, $1A Ao F A
T AHAE  FAT e HFT AFL T .
9y, ao7 fEg atwd ¥ 95F% 8-
dr ot &Y, afs qr"r fedeq gaNR
ow WA | T AGF WS R frad
qwam gl § aifs gw:m%‘r AL
9 ¥ aedy FT A% | 9% G
s o Ave w1 og@a o gar
21 ¥ fagre oY orat®  wREC Y
UF I FEFL AT E. .. . (emeramH)



453

Statement

IR mEdw fag e AT
FU R {17 fr9Ar qifag o g2

T AT AT A W F AqY
Sq1a7 gt witgw A fHEr F qra
g ar fage & qra

ot T wadw fag o PRaer &7

M www @ ;A FEAr g
Y17 g9 FF FI1 fRAT %Y, oear
W F@ F | 1§ 32 FHE I
wew & TH g wR faEw F 9w
33 FUT ¥IF g, IOC YW F Y
sqrel AfFT mAr fag &
& ) [T FaSAT ATET g7 AR |
zaa qmg fuarsy st 7 w31 fF @Y
e faur Igq W wrEr T
2 1 a8 F A & | FHdsw, T4
qT EIHT IT A7 BIRT FT AT
fralt #YT agr 9% @t #r .gfawr
faasit Az ATgx A @l f¥
wfaw wt agg 9y ¥ faww
gET T o7 AT F R A FFT
ECANE L I A - L
T AT ¥ FE aw e
&) gver weT Ay B@T &
Ar wgN I O, A% ¥ @9 AY
§ IF FF FT AT AT, A FA
F¥ & vw ufw &1 for FHar
Y 9@ & wwA F1 A g ) qfFa
oy AT FT AAT qWr aw A
¥ oo T f v wgsl #1 dnn
s R # faEre w9 fr
w1 & aFar ¥

UF q[G@ A FH1 7gT 9T A1
& 1 X grgg 7 AT W, grew
¥ fax g, 3§ as@ § Wl
gl a1, dvwawr § o fow owmn
f§ 9F7 A Y A UF Fgra @
3 frar ot dw Adt @
wgew, st AF @@l
gra ¥ 3o fourar § o 7 &
®5 AAAT § AR
Ful quadt €, € JwF fqm qaw
A g\ RN §®
fe wgt g 7 qHRE §
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- oft T owagw teg :oag g€y
AT TEY 1 W W1 FET §,
i ag AHTASEE & 1 .. (swEyT)

st AWT S : WA AT AT AV
@,aga‘ammmm?@%
aé’raﬁg W g, s AS TG
g oz@R ww owm g fF
Tk KU FTo§ATAT FHT

“_“”fﬁg

Y T wadw fag : ag AW
. (=wmgr)

F amfa 1 8

Wl WA @@ g dr, W
I & A 9%d g | § I i
9T WET § W AT Fgd A @
gﬁ:zrgmmra—(’%lq"

aw, fEoua wwaE S@ T §Fd
%la‘rmﬁw%'ﬁ%ﬂsﬁr,a’g
FO9 g, WifH FYT T W AEF
%f‘q#wﬁmm%m*ﬂ%

gy FAWL T g

mw%aﬁmﬁweﬁ%
. (=aur)
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HANUMANTHAPPA):

ver the house is vacant, Mr,
goes there,
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At &to. RewATIAW W AZ g
T oaT g

T ARA  WIN .:Ew. F aifds #1
gt & gasat & . (=agar)

st @lo |mgaroma P AN TE
garsy fr7 mfes #7 & W feao-
T w R7

S AWT WIS : q AR Ay
Fgd -7 F§ fEuuee agt 2

DR, YELAMANCHILI SIVAJL: The

hon. Minister has told wvs that many people
in non-Congress parties-are also from the
Congress party. But,
Congress party are alsp from non-Congress
parties |jke Mr, Bhajan Lal.
s during the Janata
Chief Minister n Haryana
Janata party. A

many people in the

He wys with
He was the
representng the

days,

THE VICE-CHAIRMAN (SHRI H.
Please. let the
Minister complete. Mr. Minister please do

not answer the interruptions. Kindly com-
pletz your renly.
M ATA W : WY FF

w0 gfam & s 91 § wmar 2
& st fem fof fee 9y fea
AR qig fer @1 w awar @) @€
surar faq @ @ & A Gwar g

i T wEgw fag : W @R
st fromere & 9 sar?

DR. YELAMANCHILI SIVAJi: Whére-
Bhajan Lal

#ft Aww W@ AT AE qr g
7 .. . . (*aum)

ot T wadw fag ;ST AT

R A dfede ¥ ST qE ¥

T qF AT aT 37 2

St alo gE@IIGW W[ - T
@ma‘rn?aﬁmeﬁrm
Eb'a%r ... (wwam)
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S AAT AW CUMT JT FTAQ
g5 @ eF F FWE T aTmr €
N wrEAr fom gx & amar @ 99
AEAY T FAGET I T F T @
IE AEEH A AT | AT GA AT &Y
IF 9 & gager grir & froome
F A 7 FHE T 8 At w1 2fa-
gra &, fomy wew &1 gamar @)
Jg AW g A9 F ..., (swEww)

Y dto wemATTAWT G AY

fagrdt Sitaw & v w9g aref #, ..

(=aumm) ~
s WHA AT qGT AV ¥ Fg @I
g1.... (7@g@) WIFT qIF OB

FATT § a7 AVEE g .. (swqEe

Mt AAA AR : AT FD AG
FET). . .. (zoauw) ,

At W waaw fag : wa e
wowr 9 7

Wt VAR AT ¢ W fag & I

¥ faom oo, sEw gta § g et
T AT IE g ﬁfa-bq#am,
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THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA). The House now
stands adjourned till 11 a.M. tomorrow.

The House then adjourned
at twoaty-seven minu‘es post cignt
of the clock, tiil eleven of the
clock, on Tuesday, the 30th
August, 1988,



